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ITEM NO.15               COURT NO.3               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  202/1995

IN RE : T.N. GODAVARMAN THIRUMULPAD                Petitioner(s)

                                VERSUS

UNION OF INDIA AND ORS. & ORS.                     Respondent(s)

(INTERLOCUTORY  APPLICATION  FOR  15.05.2024  “ONLY”  [1]  CONTEMPT
PETITION (CIVIL) NO. 938/2021 IN CIVIL APPEAL NOS. 12234-12235 OF
2018  AND  [  2  ]  INTERLOCUTORY  APPLICATION  NO.  58031/2024
[APPLICATION FOR INTERVENTION IN W.P.(C)No. 202/1995 FILED BY MS.
PARUL GUPTA, ADVOCATE] AND INTERLOCUTORY APPLICATION NO. 58032/2024
[APPLICATION FOR DIRECTIONS IN W.P.(C)No. 202/1995 FILED BY MS.
PARUL GUPTA, ADVOCATE] IN RE : PAVAN SINGH AND [ 3 ] I.A. NO. 41723
OF 2022 [APPLICATION FOR DIRECTIONS] IN RE : AMAN  SINGH,  RAJASTHAN
IN WRIT PETITION (CIVIL) NO. 202/1995 “ONLY” ARE LISTED IN W.P.(C)
No. 202/1995 “ONLY” ON 15.05.2024 THROUGH SUPPLEMENTARY LIST AND
THE NAMES OF “ONLY” THE FOLLOWING ADVOCATES MAY BE TREATED TO HAVE
BEEN  SHOWN  AGAINST  THESE  I.As.  MR.  HARISH  N.  SALVE,  SR.  ADV.
[A.C.], MR. A.D.N. RAO, SR. ADVOCATE [A.C.], MS. APARAJITA SINGH,
SR. ADVOCATE [A.C.], MR. SIDDHARTHA CHOWDHURY, ADVOCATE [A.C.] MR.
K. PARAMESHWAR, ADVOCATE [A.C.] MR. G.S. MAKKER FOR S. NO. [ 1 ]
Mr. K. Parameshwar (A.C.) FOR S. NO. [ 2] Mr. K. Parameshwar (A.C.)
Ms.  Parul  Shukla  Mr.  Milind  Kumar  FOR  S.  NO.  [  3]  Mr.  K.
Parameshwar (A.C.) Mr. Siddharatha Jha, Mr. Sandeep Kumar Jha (for
State of Rajasthan) )
 
WITH
CONMT.PET.(C) No. 938/2021 in C.A. No. 12234-12235/2018 (XVII)
( FOR PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES ON IA
115589/2024
IA No. 115589/2024 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURES)
 
Date : 15-05-2024 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE S.V.N. BHATTI
         HON'BLE MR. JUSTICE SANDEEP MEHTA

For Petitioner(s)
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                   Mr. Sanjay Parikh, Sr. Adv.
                   Ms. Srishti Agnihotri, AOR
                   Ms. Sanjana Grace Thomas, Adv.
                   Mr. D.p. Singh, Adv.
                   Ms. Tara Elizabeth Kurien, Adv.
                   
                   Mr. Chanchal Kumar Ganguli, AOR
                   M/S. Plr Chambers And Co., AOR
                   Mr. Syed Mehdi Imam, AOR
                   Mr. T. Harish Kumar, AOR
                   M/S. Mitter & Mitter Co., AOR
                   M/S.  Lawyer S Knit & Co, AOR
                   
For Respondent(s)

Mr. A.N.S. Nadkarni, Sr. Adv. 
Mr. S.S.Rebello, AOR
Mr. Prateek Tanmay, Adv. 
Ms. Manisha Gupta, Adv. 
Ms. Deepti Arya, Adv. 
Mr. Arzu Pant, Adv. 
Ms. Himanshi Nagpal, Adv. 

                   Mr. Gurmeet Singh Makker, AOR
                   Mr. Gaichangpou Gangmei, AOR
                   
                   Mr. Raj Kishor Choudhary, AOR
                   Mr. Shakeel Ahmed, Adv.
                   Ms. Pratibha Singh, Adv.
                   Mr. Anupam Bhati, Adv.
                   Mr. Nakul Chaudhary, Adv.
                   Mr. Amir Kaleem, Adv.
                   Mr. Vikramjeet Singh Ranga, Adv.
                   
                   
                   Mr. Nalin Kohli, Sr. A.A.G.

Ms. Ruchira Gupta, Adv. 
                   Mr. Shuvodeep Roy, AOR

Mr. Shishir Deshpande, AOR
                   Mr. Anshul Malik, Adv.
                   Mr. Shruti Agrawal, Adv.
                   Mr. Ayuushman Aroraa, Adv.
                   Mr. Kartikey Sen, Adv.
                   Mr. Saurabh Tripathi, Adv.

Ms. Pooja Tripathi, Adv. 
Ms. Harshita Sharma, Adv. 
Mr. Amit Kumar, Adv. 

                   
                   Mr. Rakesh K. Sharma, AOR
                   Mr. Tejaswi Kumar Pradhan, AOR
                   Mrs. Kanchan Kaur Dhodi, AOR
                   Mr. Surya Kant, AOR
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                   Mr. E. C. Vidya Sagar, AOR
                   Mr. Amit Anand Tiwari, AOR
                   Ms. Pratibha Jain, AOR
                   Mr. Rajeev Singh, AOR
                   Mr. Prashant Kumar, AOR
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. P. Parmeswaran, AOR
                   Ms. Sujata Kurdukar, AOR
                   Ms. Sharmila Upadhyay, AOR
                   Mr. Kamal Mohan Gupta, AOR
                   Mr. Sudarsh Menon, AOR
                   Mr. Ramesh Babu M. R., AOR
                   Mr. Vikrant Singh Bais, AOR
                   Mr. Shiva Pujan Singh, AOR
                   
                   Mrs. B. Sunita Rao, AOR
                   Mr. Gunmaya S Mann, Adv.
                   Mr. Sambhav Jain, Adv.
                   Mr. Roop Narain, Adv.
                   Mr. Vineet Kumar, Adv.
                   Mr. Hokesh Kumar, Adv.
                   Mr. Kuldeep, Adv.
                   
                   Mr. M. C. Dhingra, AOR
                   Mr. Ejaz Maqbool, AOR
                   Mr. Rajesh, AOR
                   M/S.  Corporate Law Group, AOR
                   Mr. Lakshmi Raman Singh, AOR
                   Mr. Rajesh Singh, AOR
                   Mrs. Manik Karanjawala, AOR
                   
                   Mr. Bhavanishankar V.gadnis, Adv.
                   Mr. A. Venayagam Balan, AOR
                   Mr. Vishwanath Gadnis, Adv.
                   Mr. Gaurav Pal, Adv.
                   
                   Mr. C. L. Sahu, AOR
                   Ms. Sumita Hazarika, AOR
                   Ms. Abha R. Sharma, AOR
                   Mr. Abhishek Chaudhary, AOR
                   Mr. Himanshu Shekhar, AOR
                   Ms. Charu Mathur, AOR
                   Mr. Rajiv Mehta, AOR
                   Mr. T. V. George, AOR
                   Mr. Krishnanand Pandeya, AOR
                   
                   Mr. Neeraj Shekhar, AOR
                   Mr. Animesh Kumar, Adv.
                   Mr. Amrendra Singh, Adv.
                   Mr. Ram Bachan Choudhary, Adv.
                   Mr. Rajeev N Kumar, Adv.
                   Mr. Ashutosh Shrivastav, Adv.
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                   Mrs. Kshama Sharma, Adv.
                   Mr. Kartik Kumar, Adv.
                   
                   Ms. Asha Gopalan Nair, AOR
                   Mr. S. R. Setia, AOR
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   Mr. T. N. Singh, AOR
                   Mr. Punit Dutt Tyagi, AOR
                   Mr. Rathin Das, AOR
                   Mr. Ratan Kumar Choudhuri, AOR
                   Mr. Sudhir Kulshreshtha, AOR
                   Mr. E. M. S. Anam, AOR
                   Mr. B V Deepak, AOR
                   Mr. Gopal Singh, AOR
                   Mr. Sudhir Kumar Gupta, AOR
                   Mr. A. N. Arora, AOR
                   Mr. Irshad Ahmad, AOR
                   Mr. G. Prakash, AOR
                   Ms. Binu Tamta, AOR
                   
                   Mrs. Rekha Pandey, AOR
                   Mr. Raghav Pandey, Adv.
                   Ms. Gauri Pandey, Adv.
                   Ms. Sharmistha Choudhury, Adv.
                   
                   Mr. Mohd. Irshad Hanif, AOR
                   Mr. P. V. Yogeswaran, AOR
                   Mr. Jitendra Mohan Sharma, AOR
                   Ms. Malini Poduval, AOR
                   Ms. C. K. Sucharita, AOR
                   Mrs. Anjani Aiyagari, AOR
                   Ms. Hemantika Wahi, AOR
                   Mr. Pradeep Kumar Bakshi, AOR
                   Mr. K. L. Janjani, AOR
                   Mr. Naresh K. Sharma, AOR
                   Ms. A. Sumathi, AOR
                   Mr. Jai Prakash Pandey, AOR
                   Mr. Ajit Pudussery, AOR
                   Ms. Sushma Suri, AOR
                   Mrs. Rani Chhabra, AOR
                   Ms. Divya Roy, AOR
                   Mr. Tarun Johri, AOR
                   Mr. Radha Shyam Jena, AOR
                   Mr. Ram Swarup Sharma, AOR
                   Mrs. Bina Gupta, AOR
                   M/S.  Parekh & Co., AOR
                   M/S.  K J John And Co, AOR
                   Mr. V. Balachandran, AOR
                   Mr. S. C. Birla, AOR
                   Mr. P. R. Ramasesh, AOR
                   Mr. Shibashish Misra, AOR
                   Mr. Umesh Bhagwat, AOR
                   Mrs. M. Qamaruddin, AOR
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                   Mr. H. S. Parihar, AOR
                   Ms. Baby Krishnan, AOR
                   Ms. Bina Madhavan, AOR
                   Mr. K. V. Vijayakumar, AOR
                   Mr. P. N. Gupta, AOR
                   Mr. Sarad Kumar Singhania, AOR
                   Mr. E. C. Agrawala, AOR
                   Mr. Kuldip Singh, AOR
                   Mr. Ranjan Mukherjee, AOR
                   Mr. Ashok Mathur, AOR
                   Mr. Rajat Joseph, AOR
                   Mr. Gopal Prasad, AOR
                   Ms. Jyoti Mendiratta, AOR
                   Mr. S.. Udaya Kumar Sagar, AOR
                   Ms. Madhu Moolchandani, AOR
                   Mr. T. Mahipal, AOR
                   Ms. S. Janani, AOR
                   M/S. Arputham Aruna And Co, AOR
                   Mrs. Nandini Gore, AOR
                   Mr. Raj Kumar Mehta, AOR
                   M/S.  M. V. Kini & Associates, AOR
                   Mr. M. Yogesh Kanna, AOR
                   
                   Mr. Deep Rao  Palepu, Adv.
                   Mr. Arjun Agarwal, Adv.
                   Mr. Syed Jafar Alam, AOR
                   
                   
                   Ms. Swati Ghildiyal, AOR
                   Ms. Devyani Bhatt, Adv.
                                      
                   Mr. Krishna Ballabh Thakur, AOR
                   Mr. Tushar Kumar, Adv.
                   Mr. Abhishek Kumar Sharma, Adv.
                   Mr. Lokesh Kumar Gunjan, Adv.
                   Ms. Rashmi Kumari, Adv.
                   Ms. Prity Kumari, Adv.
                   Mr. Rajul Srivastava, Adv.
                   Mr. Abhishek Prasad, Adv.
                                      
                   Mr. Ramesh Allanki, Adv.
                   Ms. Aruna Gupta, AOR
                   
                   Mr. Naveen Kumar, AOR
                   Mr. James P. Thomas, AOR
                   Mr. Sunil Kumar Sharma, AOR
                   
                   Mr. Nishit Agrawal, AOR
                   Mr. Shrey Kapoor, Adv.
                   Ms. Kanishka Mittal, Adv.
                   Ms. Vanya Agrawal, Adv.
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                   Mr. Romy Chacko, AOR
                   Mr. Sachin Singh Dalal, Adv.
                   Mr. Robin V.s., Adv.
                                      
                   Mr. Sravan Kumar Karanam, AOR
                   Ms. Shireesh Tyagi, Adv.
                   Ms. Tayade Pranali Gowardhan, Adv.
                   Mr. Rudroji Rakesh Kumar, Adv.
                   Ms. Jayashree Pk, Adv.
                   
                   Mr. B. K. Pal, AOR
                   Ms. Shalini Kaul, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Ms. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Anand Kumar Dubey, Adv.
                   
                   Mr. Dinesh Chandra Pandey, AOR
                   Mr. Shubhranshu Padhi, AOR
                   
                   Ms. Archana Pathak Dave, Sr. Adv.
                   Ms. Deepanwita Priyanka, AOR
                   
                   Mr. Shreekant Neelappa Terdal, AOR
                   Ms. Sunieta Ojha, AOR
                   Mr. Anirudh Sanganeria, AOR
                   Mrs. Pragya Baghel, AOR
                   
                   Mr. Sarvam Ritam Khare, AOR
                   Ms. Jayasree Narasimhan, Adv.
                   Ms. Meena Sehrawat, Adv.
                   Mr. Akash Shukla, Adv.
                   
                   Mr. Atul Sharma, AOR
                   
                   Mr. Renjith B. Marar, Adv.
                   Ms. Lakshmi N. Kaimal, AOR
                   Mr. Rajkumar Pavothil, Adv.
                   Mr. Arun Poomulli, Adv.
                   Mr. Keshavraj Nair, Adv.
                   Mr. Avinash Krishnakumar, Adv.
                   Mr. Harsh Vardhan Shah Shyam, Adv.
                   
                   Mr. Gopal Balwant Sathe, AOR
                   
                   Mr. Aravindh S., AOR
                   Ms. Ekta Muyal, Adv.
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                   Mrs.  Kirti Renu Mishra, AOR
                   
                   Mr. Ravindra Kumar, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saksena, Adv.
                   Mr. Vipin Kumar Saxena, Adv.
                   
                   Mr. Chandra Bhushan Prasad, AOR
                   Ms. Manika Tripathy, AOR
                   Mr. Kaushik Choudhury, AOR
                   
                   Ms. Mrinal Gopal Elker, AOR
                   Ms. Mrinal Elker Mazumdar, Adv.
                   
                   Mr. Dhaval Mehrotra, AOR
                   Ms. Shibani Ghosh, AOR
                   Ms. Rashmi Nandakumar, AOR
                   Ms. Saroj Tripathi, AOR
                   
                   Mr. Abhishek Atrey, AOR
                   Dr. Abhishek Atrey, Adv.
                   Ms. Vidyottma Jha, Adv.
                                      
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Ms. Mythili S, Adv.
                   
                   M/S.  D.S.K. Legal, AOR
                   Mr. Mohit Paul, AOR
                   
                   Mr. K.M. Natraj, A.S.G.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mrs. Mrinal Elkar Mazumdar, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Neeraj Kumar Sharma, Adv.
                   Mr. Harish Pandey, Adv.
                   Ms. Indira Bhakar, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Anuj Srinivas Udupa, Adv.
                   
                   Dr. Surender Singh Hooda, AOR
                   Mr. Naveen Kumar, AOR

Ms. Aishwarya Bhati, ASG                    
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mr. Saurabh Rajpal, Adv.
                   Ms. Nidhi Jaswal, Adv.
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                   Mr. Sandeep Kumar Jha, AOR
                   
                   Mr. Milind Kumar, AOR
                   
                   Ms. Purnima Krishna, AOR
                   Mr. M.F. Philip, Adv.
                   Mr. Karamveer Singh Yadav, Adv.
                   
                   Mr. T. R. B. Sivakumar, AOR
                   Mr. Sujit Kumar Mishra , AOR
                   M/S. Cyril Amarchand Mangaldas Aor, AOR
                   Mr. M. R. Shamshad, AOR
                   Mr. Amrish Kumar, AOR
                   
                   Ms. Astha Sharma, AOR
                   Ms. Lihzu Shiney Konyak, Adv.
                                      
                   Mr. Gurminder Singh Ag Punjab, Sr. Adv.
                   Mr. Karan Sharma, AOR
                   
                   Ms. Sugandha Anand , AOR
                   Ms. Adarsh Nain, AOR
                   Mr. Guntur Pramod Kumar, AOR
                   
                   Ms. Anzu. K. Varkey, AOR
                   
                   Mr. Ravindra S. Garia, AOR
                   Mr. Sudeep Kumar, AOR
                   Ms. Rani Mishra, AOR
                   Ms. Seita Vaidyalingam, AOR
                   
                   Mr. Kumar Anurag Singh, Adv.
                   Mr. Anando Mukherjee, AOR
                   Mrs. Tulika Mukherjee, Adv.
                   Mr. Shwetank Singh, Adv.
                   
                   Mr. Ajay Marwah, AOR
                   Mr. Vivek Jain, AOR
                   
                   Mr. Parth Awasthi, Adv.
                   Mr. Pashupathi Nath Razdan, AOR
                   Ms. Maitreyee Jagat Joshi, Adv.
                   Mr. Astik Gupta, Adv.
                                      
                   Mr. Tarun Gupta, AOR
                   Mr. Hirday Virdi, Adv.
                   Mr. Bhuwan Vats, Adv.
                   Mr. Atul Kumar, Adv.
                   Mr. Yatinder Chaudhary, Adv.
                   Mr. Davinder Singh Khurana, Adv.
                   Mr. Manish Bansal, Adv.
                   Mr. Manoj Rajpoot, Adv.
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                   Mr. Abhishek Sharma, Adv.
                   Mr. Vikrant, Adv.
                   
                    Mr. Nishanth Patil, AOR
                   M/S.  Venkat Palwai Law Associates, AOR
                   Ms. Mayuri Raghuvanshi, AOR
                   
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                   Ms. Yamini Singh, Adv.
                                      
                   Mr. Mayank Aggarwal, AOR
                   Mr. Pradeep Kumar Aggarwal, Adv.
                   
                   Mr. Sanjeev Kumar, AOR
                   Ms. Vanshaja Shukla, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                   Mr. Dhananjay Kataria, Adv.
                   
                   Ms. Ruchira Goel, AOR
                   M/S. V. Maheshwari & Co., AOR
                   Mr. Rajeev Singh, AOR
                   
                   Ms. Parul Shukla, AOR
                   Ms. Shubhangi Pandey, Adv.
                   
                   Mr. Kamlendra Mishra, AOR
                   Mr. Somesh Chandra Jha, AOR
                   Mr. Siddhartha Jha, AOR
                   Ms. Surbhi Mehta, AOR
                   Mr. Rajiv Kumar Choudhry , AOR
                   Mr. Anurag Tandon, AOR
                   Mr. P. S. Sudheer, AOR
                   
                   Mr. Sunny Choudhary, AOR
                   Mr. Ramesh Thakur, Adv.
                   
                   Mr. Vinod Sharma, AOR
                   Mr. A. Karthik, AOR
                   Mr. Siddharth Sharma, AOR
                   
                   Mrs. Aishwrya Bhati, A.S.G.
                   Mr. Archana Pathak Dave, Sr. Adv.
                   Mr. Raj Bahadur Yadav, AOR
                   Mrs. Ruchi Kohli, Adv.
                   Mr. Uday Prakash Yadav, Adv.
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                   Mr. Suhasini Sen, Adv.
                   Mr. S S Rebello, Adv.
                   Mr. Shyam Gopal, Adv.
                   Mr. Raghav Sharma, Adv.
                   Mr. Sughosh Subramanium, Adv.
                   
                   
                   Dr. Monika Gusain, AOR
                   
                   Mr. P. K. Manohar, AOR
                   Mr. S. Gowthaman, AOR
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

CONTEMPT PETITION (C) NO. 938/2021 IN CIVIL APPEAL NOS. 12234-
12235 OF 2018 

As prayed, list this matter on 17.05.2024 (at the end of

the Board). 

I.A. Nos. 58031 and 58032/2024 

1. The  present  applications  have  been  filed  by  the

applicant(s)  to  pass  necessary  directions  to  the  State  of

Rajasthan to stop all mining activities which are in violation

of the orders dated 03.06.2022 and 26.04.2023 passed by this

Court.

2. It is the contention of the applicant(s) that the mining

activities are being continued to be undertaken within the

radius of one kilometer of the Critical Tiger Habitat (CTH) of

Sariska Tiger Reserve, which is a protected area.

3. Mr. K. Parameshwar, learned Amicus Curiae, has also given

us a list of 110 mines which are continued in pursuance to the

permission  granted  by  the  (District  Environment  Impact
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Assessment Authority (DEIAA).

4. Ms. Aishwarya Bhati, learned Additional Solicitor General

appearing on behalf of the State of Rajasthan states that out

of  those  110  mines,  only  68  mines  are  working  within  the

radius of one kilometer and the rest have stopped working.

5. Learned  Additional  Solicitor  General,  relying  on  the

affidavit  filed  on  behalf  of  the  State  submits  that  the

prohibition imposed by this Court for mining activities is

with regard to an area falling within one kilometer of the

boundaries of the Wildlife Sanctuaries/National Parks.

6. It is submitted that the perusal of the various orders

passed by this Court would reveal that there are no direction

with regard to the prohibition of mining activities within a

radius of one kilometer from the Critical Tiger Habitat (CTH).

7. It is submitted that in the present application(s), the

Critical Tigar Habitat (CTH) of Sariska Tiger Reserve is a

buffer zone created in order to protect the Sariska Wildlife

Sanctuary.

8. We find that the stand taken by the State is not only

contrary to the statutory provisions as interpreted by this

Court but also is against the common sense.

9. Section 38XA of the Wildlife (Protection) Act, 1972 as

has been interpreted by this Court in its judgment and order

dated 06.03.2024 in I.A. No. 20650 of 2023 in Writ Petition (C)
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No.202 of 1995  would show that the tiger reserves stand on a

higher pedestal than Wildlife Sanctuaries/National Parks. It

has been held that the provisions contained in Chapter IVB of

the Wildlife (Protection) Act, 1972 are in addition to the

provisions  which  are  applicable  to  the  Wildlife

Sanctuaries/National Parks.

10. As such, if the prohibition is applicable to Wildlife

Sanctuaries/National  Parks,  it  will  automatically  be

applicable even to the Critical Tiger Habitat (CTH).

11. In our view, the interpretation as placed by the State is

without substance.

12. In our judgment dated 26th April, 2023 further affirmed

vide order dated 28th April,2023, we have prohibited mining

activities within a radius of one kilometer from all protected

areas. At the cost of repetition, the protected areas would

not only mean the Wildlife Sanctuaries/National Parks but also

the Critical Tiger Habitat (CTH).

13. In that view of the matter, we find that the continuation

of any mining activities within a radius of one kilometer from

the boundaries of the Critical Tiger Habitat (CTH) of Sariska

Tiger  Reserve  would  be  in  contempt  of  our  orders  dated

03.06.2022 and 26.04.2023.

14. With these observations, we do not find that a specific

direction is required to the State of Rajasthan to forthwith
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prohibit  the  mining  activities  within  the  radius  of  one

kilometer from the boundaries of the Critical Tiger Habitat

(CTH) of Sariska Tiger Reserve.

15. List  these  applications  on  24.07.2024  for  reporting

compliance.

16. Insofar as the issue with regard to the demarcation of

Eco-Sensitive Zone is concerned, issue notice, returnable on

24.07.2024.

17. List  Diary  No.  12516  of  2019  alongwith  this

matter(s)/application(s) on 24.07.2024.

I.A. NO. 41723 OF 2022 

1. Heard Shri K. Parameshwar, learned Amicus Curiae and Smt.

Aishwarya Bhati, leaned Additional Solicitor General appearing

for the State.

2. Arguments concluded.

3. Judgment is reserved.

IA Nos. 100352 and 100351 of 2024

1. None appears for the applicant.

2. List this application on 24.07.2024 for dismissal. 

(DEEPAK SINGH)                                  (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS                          COURT MASTER (NSH)
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